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ASSOCHAM-EY report on malnourished kids

1261. DR. SANJAY SINH: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

(a) whether it is fact that India has the largest number of malnourished kids in
the world;

(b) if so, the details of ASSOCHAM-EY report thereon; and

(¢) the proposals and programmes of Government to overcome the situation
and to supply adequate balanced food?

THE MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (DR. VIRENDRA KUMAR): (a) As per the report of "The State of The
World's Children, 2017, published by UNICEF, which compares data for 202 countries,
the prevalence of stunting in India is 38%, which is not the largest in the world.

(b) The ASSOCHAM-EY report entitled "Bridging the gap: Tapping the
agriculture potential for optimum nutrition," has used data from various sources including
the National Family Health Survey - 4 (2015-16). In the concluding chapter, the report
inter alia states that a large part of India continues to consume non-nutritious, non-
balanced food ecither in the form of under nutrition, over nutrition or micronutrient
deficiencies and to cater to the large unmet need of both macronutrients and
micronutrients, India will need to bring about both policy and practice level reforms that
ensure ecasy access of low cost and nutritious food to the people. Further, the report
stresses that it is critical to work toward creating awareness among the community on
the importance of a balanced and diverse diet and empowering women to make smarter

nutrition choices.

(¢) This Ministry is implementing Anganwadi Services under the Umbrella ICDS
Scheme. Under the Scheme, supplementary nutrition is provided to Children under 6



Written Answers to [28 December, 2017] Unstarred Questions 303

years of age, Pregnant Women and Lactating Mothers in order to bridge the nutritional
gap in the intake as against the Recommended Dictary Allowances for Indians prescribed
by the Indian Council of Medical Research. Further, the National Food Security Act,
2013 mandates the nutritional entitlement for children and women under the Sections
4,5, 6 & 7 of the Act and Schedule II of the Act prescribes nutritional norms for

providing supplementary nutrition to the beneficiaries.

Recently, the National Nutrition Mission (NNM) has been set up for improving

the nutritional indicators of children and pregnant women and lactating mothers.
Violence against girls and women

1262. SHRI PARTAP SINGH BAJWA: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

(a) whether there has been an increase in the incidences of violence against
girls and women, both within and outside their homes;

(b) if so, the details in this regard;

(¢) whether existing laws have proved to be inadequate to curb crime against

women;
(d) if so, whether Government is considering to amend the existing laws; and
(e) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (DR. VIRENDRA KUMAR): (a) and (b) As per the National Crime
Records Bureau (NCRB) data, a total number of 3,39,457 cases in 2014; 3,29,243 cases
in 2015 and 3,38,954 cases in 2016 were registered under crime against women which
show a mixed trend. Similarly, a total number of 89,423 cases in 2014; 94,172 cases in
2015 and 1,06,958 cases in 2016 were registered under crime against Children (including
girl) which show a increasing trend.

(c) to (e) Safety of girls and women in the country is of utmost priority to the
Government. Efforts have all along been made to establish mechanisms to provide safe
and secure environment for women to move around, work and live. On the legislation
front, women specific laws like the "Protection of Women from Domestic Violence Act,
2005"; "Dowry Prohibition Act, 1961"; "Indecent Representation of Women (Prohibition)
Act, 1986"; and the "Sexual Harassment of Women at Workplace (Prevention, Prohibition



